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E xpenditure on m ain tenance o f  
union M in ise rs1 bu n galow s

5220. S H R I  H U K A M  C H A N D  
K A C H W A I :  W iU the M in ister o f  
W O R K S  A N D  H O U S I N G  A N D  
S U P P L Y  A N D  R E H A B I L I T A T I O N  
b e  p leased  to  refer to  the rep ly  g iven  to 
U n sta rred  Q u estion  N o. 1866 on  6th 
M a rch , 1978 regard in g exp en d itu re in cu r­
red  on  m ain ten an ce o f  U n io n  M in isters’ 
B u n g alo w s and state:

(a) w hether a provision o f  R s. 6* 13 
crores has been m ade for exp enditure 
on m ain ten an ce o f  residences o f  U n io n  
M inisters d u rin g  1978-79 and i f  so, 
the exp en diture to b e in curred  on b u n g a ­
low s o f  C ab in e t M inisters and  the M in i­
sters o f S tate sep arate ly ; and

(b) w hether an y schem e has been 
fo rm u la te d  to fu lfil the prom ise m ade

in the last L o k  S ab h a  elections th at 
the M inisters w ill live  a life o f  com p lete  
austerity  ?

T H E  M I N I S T E R  O F  W O R K S  A N D  
H O U S I N G  A N D  S U P P L Y  A N D  
R E H A B I L I T A T I O N  (S H R I  S I K A N -  
D A R  B A K H T ) : (a) T h e  provision  o f
R s. 6* 13 crores d u rin g 1978-79 has 
b een asked for in respect o f  a ll the resi­
d en tia l b uild in gs under C .P .W .D . an d  
n ot for the M inisters’ houses alone.

(b) G overn m en t has under con si­
d eration  a schcm c for construction  o f  
b un galow s for the M inisters w ith  3,000 
aft. o f  p lin th  area for the m ain  house 
exclusive o f  the office block, garage and 
servan t quarters.

W rongs done to teachers durin g  
em ergen cy

5221. S H R I  D  H A R M  A  V I R  V A S I -  
S H T : W iil the M in ister o f  E D U C A T I O N , 
S O C L \ L  W E L F A R E  A N D  C U L T U R E  

m b e pleased to state:

(a) w hether the codes o f  con d u ct 
for T ea ch ers  form ulated  d u rin g  E m er­
ge n cy  h ave  been  scrapped in  a ll States 
and U n io n  T erritories i f  not, in w hich  
States and  for w h a t reasons; and

(b) the a ctio n , i f  an y, taken by the 
C en tra l G o v ern m en t to rectify/restore 
w rongs d o n e or positions d isturbed o f  
T ea ch ers un der the U n io n  G o v ern m en t?

T H E  M I N I S T E R  O F  E D U C A T I O N , 
S O C I A L  W E L F A R E  A N D  C U L T U R E  
(D R . P R A T A P  C H A N D R A  C H U N -  
D E R ) :  (a) and (b) T h e  requisite in for­
m ation  is b ein g collected  and w ill be laid  
on the ta b le  o f  the L ok S ab h a.

V a c a n t P o st o f A ssista n t D irecto rs/
E d u cation  O fficers in E d u cation  

D ire cto ra te . D elhi

*>222. S H R I  P I U S  T I R K E Y  : W ill  th e 
M in iste r  o f  E D U C A T I O N , S O C I A L  
W E L F A R E  A N D  C U L T U R E  be p leased  
to  sta te  :

(a) w h e th e r  G o v e rn m e n t a re  a w a re  
th a t  m ore than  12 posts o f  A ssista n t D ir e c ­
to rs/E d u ca tio n al officers and o th er  e o u iv a -  
le n t posts u n d er th e  D ire c to ra te  o f  E d u c a ­
tio n , D e lh i a re  ly in g  v a c a n t  for o v e r  a  
y e a r  a n d  these h a v e  n o t b een  fille d  u p  b y  
p ro m o tin g  th e e lig ib le  c a n d id a te s  ; a n d
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(b) i f  so, the reasons therefor and h ow  
lon g w ill it  take to Hll up these posts and 
w h a t c rite ria  w ill be fo llow ed  in the selec­
tion o f  can d id a tes for these posts ?

T H E  M I N I S T E R  O F  S T A T E  IN  T H E  
M I N I S T R Y  O F  E D U C A T I O N  S O C I A L  
W E L F A R E  A N D  C U L T U R E  (S H R I M -  
A T I  ( R E N U K A  D E V I  B A R A K A T A K I ) :
(a) and (b ). A cco rd in g  to in fo rm a ­
tion  furnished by the D elh i A d m in istra tio n , 
there are at present 7 v a c a n t posts o f  
A ssistant D irectors/E d u catio n  O fficers. 
A s  per prescribed  R e cru itm en t R u les, 6 
o f  these posts are required  to be filled bv 
d ire c t recru itm e n t through U n io n  P u b lic  
S'^rvice C om m ission , and one b y  p rom o­
tion. N ecessary action  to fill the po?ts 
has a lrea d y  in itia te d  In the D elh i 
A d m in istration .
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P ro b lc -m  o f  s u p p ly in g  D r in k in g  
W a te r  in  M iz o r a m

5224. D R . R . R O T T T U A M A  : W ill 
the M in ister o f W O R K S  A N D  H O U S I N G  
A N D  S U P P L Y  A N D  R E H A B I L I T A T I O N  
be pleased to stat* :

Tâ  w h eth er the C en tra l O o veri m ent 
are aw are o f  the prim  fa c t th a t ou t o f  
a b o u t 800 villages in M izo ra m  on ly  abotU 
four v illages h a v e  been p rovided  w ith  
w a ter su p ply  b v pin e d u rin g  the last 30 
years o f  the then C ongress rule at the 
C en tre  ;

(b) if  so. w h eth er the iv w  Janata 
G o vern m en t w ill p a y  sp ecial attention  
to the problem s o f  sup ply o f  d rin k in g 
w ater in ru ra l areas, esp ecially  in the h illy  
areas th rou gh ou t In d ia  w here w ater su p p ly  
is a serious prob lem  ; and

(c) w h a t is th e  nature o f C en tra l assis­
tance that has been given  or proposed to be 
given  by the new  J a n a ta  G overn m en t to 
m eet this seriou* problem  particularly ip 
M ’ 70ram  ?

T H E  M I N I S T E R  O F  W O R K S  A N D  
H O U S I N G  A N D  S U P P L Y  A N D  
R E H A B I L I T A T I O N  (S H R I S I K A -  
N D A R  B A K H T ): fa) As reported
by ‘the U n io n  T e rrito ry ,
in the last 30 years en ding M a rch , 1977 
10 villages and one tow n w ere p rovided  
w ith  piped w ater su p p ly  facilities. 15 
w ater su p oly  schemes in oth er T5 tow ns 
and one augm en tation  in one villa ge  w as 
taken up b u t n ot com m issioned d u rin g  
the said period.




